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Director or the Assistant Registrar, as the case may be, National Company Law

Tribunal. Mumbai Bench.

g) The Petitioner Companies to pay costs of { 25,000/- to the Regional Director,

Westem Region, Mumbai. The cost is to be paid within four weeks from the

date ofthe receipt ofOrder.

h) The Transferor Companies (i.e. I u and 2d Petitioner) to pay costs of { 25,000/-

to the Official Liquidator, Mumbai. The cost is to be paid within four weeks

from the dat€ ofthe receipt ofOrder.

i) All authorities concemed to act on a certified copy of this order along with

Scheme duly cenified by the Deputy Director or the Assistant Registar, as the

case may be, National Company Law Tribunal, Mumbai Bench.

j) Any person interested shall be at liberty to apply to the Tribunal in the above

mafier for any direction that may be necessary.

k) Any concemed Authority (i.e. RD, RoC, OL, lncome Tax Authority, RERA

etc.) is at liberty to approach this Bench for any clarification/directions under

this Scheme.

l) The sanctioning of this Scheme shall not deter any concemed Authority (i.e. RD,

RoC, OL, Income Tax Authority etc.) from assessing transactions arising out of

this Scheme. ifneed be.

12. Ordered Accordingly. To be consigned to Records

Dated : 29-08.2018 M. K. SHRAWAT
MEMBER (JUDICIAL)

SlPage

m) The Scheme is sanctioned hereby, and the appointed date of the Scheme is fixed

as l't April, 20I7.

NCLT
Typewritten Text
SD/-




